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THE DEPUTY CHAIRMAN: 1
said, please, it will pot g0 on record.
Until and unless you substantiate any
allegation, it will not go on record
.. (Interruptions) .., Prof. Thakur.

SHRI SURESH KALMADI (Ma-
karashtra): Madam ... (Interrup-
tions)...

THE DEPUTY CHAIRMAN: You
are not Prof. Chandresh P. Thakur,
He is behind you... (Interruptions)..
No, I have got Special Mentions and
the Women’s Bill listed. We have
very heavy business ... (Interrup.
tion) ... No,

SHRI SANTOSH BAGRODIA (Ra-
jasthan): You have promiseq ......

THE DEPUTY CHAIRMAN: No, 1
never promised anybody. I don’t
make promises, no...(Interryptions)

SHRI SURESH KALMADI: Madam,
T generally don’t insist. T am 4 good
inan. '

THE DEPUTY CHAIRMAN: I have
listeq business to go by. You have
1o give me the title of what you
want to speak about.

SHRI SURESH KALMADI: It is
the Government’s bungling on the
coverage of the Asiap Games which
are going to take place in Beijing.
The Doordarshan has not been given.
the job at all, They have not paid
the amount, .,.(Interruptions)...

PTHE DEPUTY CHAIRMAN: You

write to the Minister. Pleage sit
down.... (Interruptions)... Prof.
Thakur. ... (Interruptions) ... Please

«it down. I said, please take your
seat. Please write to the Minister
and get an answer or, you ask for a
Special Mention and T will perrx}lt
you. ... (Interruptions) LI will
permit you a Special Mention., Plecse
sit down now. Let me allow the ones
who have taken the pains to giye notice
of Special Mentions, .Otherwise, why
do we have this Tule? Please sit down.
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(Interruptions) ... T know what Prof.
Thakur is going to gsay oo (Interrup-
tions), No, no, Mr. Sarang. No;
not even half 3 minute. It won’t go
on record. Please sit down, ......
(Interruptions)...,. Prof. Thakur..
(Interryptions) ,. Have 4 mercy oh g
nice Vice-Chairman! ... (Interrup-
tions) . ...
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When I want to be polite you don’t
wan{ to listen. When I raise my
voice, you only listen that. 1 will .
not allow you. ...(Interruptions)...
I did’t allow other persons, I won't
allow you. Please take your seat.
Have some order in the House., Yes,
Prof. Thakur,

—ars

SPECIAL MENTIONS

Recent Developments in Eastern
Eurcpe

PROF, CHANDRESH P. THAKUR
(Bihar): Madam, Eurdpe is undergoing
unprecedenteg changes and particu-
larly, in eastern Europe the rate ot
change has been very rapid. TUntil
recently we were mentally prepare(-i
that the European Economic Communi-
ty will get consolidateq econnmical}y
by 1992 and following that there will
be political consolidation of western
Europe. Much before the process of
political unification of western Eurore
could gather momentum, events in
castern Europe have overtaken it.

I was recently on a Eurobean t.rip
ang I hag an opportunity for the first
time to make contact with people who
are cbserving developments and are
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concerned about them. There are three
major developments taking place. One
iS pn the soil of the USSR. The ather
is the unification of the two Germai.:s
The third is Yugoslaia which is cur
rently the leader of the Non-aligned
Movement.  Independently the deve
Jopments in these three countries are
themselves potentially momentous, bui
together what iz happening in thesec
three countrics  and the rest of the
Kast European countries is going to
change the face of Europe ang world
politics,. Madam, there are thres
major forces. One is the [force !
democracy. The democratic processes
are emerging -ing ahead with
great speed.

SHRI S. JAIPAL REDDY (Andhra
Pradesh). I would like 10 be enlight-
incd under what rule the specizl lec-
ture is being delivered,

PROF, CHANDRESH F. THAKUR
14 is under special men"cion.

THE DEPUTY CHAIRMAN: It is a
special mention,

SHRI 8. JAIPAL REDDY: Under
special mention can you deliver a
gperinl lecture?

PROQF. CHANDRESH P, THAKUR:
Why not?

THE DEPUTY CHATRMAN: He will
abide by time. He is one of those
people Who make athers abide by time.

PROF., CHANDRESH P. THAKUR:
The learned parliamentarian is new
to Rajya Sabha. He is used to fol-
lowingy rules which are different. So,
I suppose he neods tg be updated o
the rules here. There are no limits,
no four corners within which speeial
mentions are to be made.

SHRI N. K. F. SALVE (Maharash-
tra). Only the sky is the limit,

PROF. CHANDRESH P. THAKUR:
Madam, there are three developments
taking place. One is. the forces of
decmocracy are being  consolidated.
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Second, in the economy arena, market
forces are try’'ng to assert. Third, in
cach country and region regional and
gub regional forces are raising their
heads which are creating, at the so-
cial level, lotg of problems, As a re-
sulg of that, Madam, we visualise that
there will be realignment of forces.
I the first major realignment western
and eastern European relations are
going to be of a different nature.
Second, in central Europe, as a result
of unifieq Germany, a new force will
emerge. What ig happening so far
is going to be irrelevant. Unified
Germany is going to forge ahead in
its own right because it is a powerful
.« onomic country and on the basis of

‘t can have an extended agenda
winch will go into the political and
military arena algo.

Given these poltical, economic and
security changes in Europe, there are
implications for ys so far ag our own
foreign po'icy ‘ang internatioal re-
lations are concerned. We aTe inter-
ested in the pattern of flow of free
private capital. We are interested in
the vattern of flow of international
aid, We are also interested in what is
called the military realignment that
will take place in the new Europe that .
is going to emerge. We have - oul .
foreign policy, and within that for-
eign policy there was a concurrent |
component in relation to eastern Fu-
rope hoth ot the multilateral level as
well as at the bilateral level

THE DEPUTY CHAIRMAN: Please
be brief. It is a provision where you
have to be brief because this is not a
delate and because if we keep discus-
sing what is happening in East Europe,
we will need a whole day’s discussion.

'ROF, CHANDRESH P, THAKUR:
Medam, T will be lbriefer than many,
mest of my colleagues. Madam, I am
trviag to suggest that under conditiong
of these momentous changes India’s
foreign policy requires to be looked
into de novo. The forces of change
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will force change here. We would
have likedq that there would pbe a
strategic thinking, and, as g result, a
resilience in the foreign policy will
be evident, But under the conditions
of the weak Central Government and
a confused foreign policy, we are not
able today to raise our voice, We are
not in the international areng anby-
where today. One of the saddest ex-
periences of a visiting Indian in Eu-
rope today is that nobody cares for
him, who he is, from which country
he is coming, There wag a time when
we were everywhere, We raised even
led the voice of the world on the
interanational scene. When these
changeg are taking place which have
serious implications for our {future,
oup political relationship, our econo-
mic relationship and defence relation-
s¢hip, the Iandian thinking should have
been updated, And the updateg think-
ing should have been projected in
visible ways. So far thig Government
hag practically done nothing. Through
this special mention, Madam I am
suggesting that the Government should
come out with a policy and take steps
to review itg decisions and strengthen
our relationshiv under the new condi-
tiong that are emerging and take the
House into confidence as early as
possible,

Need to Dprovide compensation to
Ladakhi families migrating from
rural areas

SHRI SHABBIR AHMAD SALARIA
(Jammy and Kashmir): Madam,
through you, I wish to invite the at-
iention of the Government tg the sad
plicht of a large mumber of Muslim
2nd Christian families who have been
driven out of their homes and hearths
by the Ladakhi Buddhist Organisation
in Jammy and Kashmir. Their houses
have been blasted in bomb-blasts, and
they are being held as migrants in the
town of Leh since 1988-89. The Gov-
ernment has not paid them any com-
rensction for the loss of their proper-
ties. cattle heads, kith and kin in the
bomb-blasts,
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Although the Government is paying
cash doles to other migrant families
from the valley of Kashmir ag the
rate of Rs. 1,000 per month, the Mus-
lim and Chiristian migrants from the
rural areag of Ladskh have not been
paid any such cash doles ang are being
discriminated against. The same
should be paid to them as is being
paid to other migrants.

Moreover, a communal organisation
of Ladakh hag imposed social poycott
against the non-Buddhists in the dis-
trict of Leh Ladakh, They are not
allowed to do any business. Their
transport is not allowed to ply, and
their families are not allowed to work,
If any person has any iransaction with
them, he is punished, and he is physi-
cally manhandled. The cases are
pending againgt such persons who
committeq arson, murders and dacoi-
ties, but the notice hag not challenged
them sg far although there is sufficient
evidence against them. This is being
done to appease the criminals respon-
zihle for disrupting peace and commu-
nal harmony in Ladakh,

The Government of Jammu and
Kashmir has repeatedly recommended
that Argons of Ladakh tbe conferred
the status of Scheduled Tribe but the
Central Government has not taken
any action so far,

In the volatile situstion prevalent in
the State of Jammu and Kashmir, the
Govrnment should take immediate
steps to bring to an end the social
bovcott of the non-Buddhists of Lada-
kh to vrovide cesh doles at par with
other migrants to the migrants or rurai
areas of Ladakh, to pay them full
compensation for the properties loote:
and blasted in the riots and to challar
the accused for having committed
arson. loot, plunder and murders in
T.edakh sn that all the communities in
the region can live in peace and har-
monv and their future is not rendered
hleak and moreover the conditions
thera imorove and that area also does
not get infested by illega] activities.



